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likely to be suffered by the DESU and by 
which time the entire accounts are expected 
to be reconciled and ·what are the specific 
reasons for delay? 

[English} 

SHRJ KALPNATH RAJ: During this fi-
nancial year the Report Will be submitted. I 
cannot say anybody to be guilty until and 
unless he is proved to be guilty. Therefore a 
special task force is enquiring into the mC'tter 
and the moment any wrong is known, you 
will know about it. 

DR.G.S.R/~JHANS: Corruption is the 
order of the day in DESU. Whereas the 
consumers get Inflated bills and despite 
several requests to look into the matter noth-
ing is done, a large number of Industrialists 
in Delhi are In connivance with the officers of 
DESU and the Bill given to them is to the tune 
of bnly Rs.SO or Rs.1 00. They get a very 
small Bill. Is the hon. MInister aware of this 
fact or is he prepared to look Into the matter? 

SHRI KALPNA TH RAI: I admit wrong 
billings are there; I admit defective metres 
are there. During one month sixty persons 
have been arrested, one thousand theft 
cases have been detected and raids have 
been organised on the industrial houses and 
sev~ral peop1e have been arrested and 
cases have been referred to the CSI. 

I want to tell one point to my friend that 
transmission loss has been reduced and we 
are trying to improve the situation. The 
strongest action will be taken against all the 
culprits and wrong doers. 

[ Translation] 

MR.SPEAKER: Sir, you are not even 

accepting the facts. Shri Chandra Shekhara 
Murthy.... Shri Sreenivasa Prasad.... Shri 
Sriballavji ...•.. 

Construction Work On Power Projects 

*88. SHRI SRISALlAV PANI-
GRAHlt: 

DR. KRUPASINDHU SHOt: 

Will the Mirlister of ENERGY be pleased to 
state: 

(a) whether construction work of any 
new power projects has commenced in 
1988; 

(b) ;f so, the names of the projects and 
the progress till 30th June, 1988; 

(c) whether there is any programme for 
commencement of the work 0 Talcher Super 
Thermal Power Plant and Ib Thermal Power 
Plant in Orissa during this year, if so, when; 
and 

(d) if not, the reasons therefor? 

THE MINISTER OF ENERGY (SHRt 
VASANT SATHE): (a) to (d). A statement is 
given below. 

STATEMENT 

(a) to (b). A list of major power projects 
started during 1988 and their status is given 

-in the Annexure below. 

(c) Yes, Sir; work on infrastructural 
development activities on both these proj-
ects have already commenced. 

(d) Does not arise. 
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ANNEXURE 

S.N9· project Capacity (MW) Status 

1. Dudhganga Hydel 2x12 
Project 

2. Birsinghpur Hydel 1x20 
Project 

3. Santhanur Dam Hydel 2x75 
Project 

4. Srinagar Hydel Project 
Ii 

6x55 
/ 

5. Combined Cycle gas based 3x33 
Station at Narsapur Razole 

6. Sikka Extn. Thermal Project 120 
Project (Unit 2) 

7. . Khaperkheda Extn Project 2x210 
(Stage-II) (Units 3 & 4) 

8. Rayalseema (Muddanur) 2x210 
Thermal Station 

9. Lakwa Waste Heat Plant 1x22 

10. Chamera Stage II Hydro 3x100 
Project 

11. Salal Stage II Hydro Project 3x115 

12. Gas Turbines at Pampere 3x25 

13. Lakwa Gas Turbines Ph. II 3x20 

SHRI SRlBALlAV PANIGRAHl: To\he 
Part (c) of my question, the Hon. Minister has 
given the reply that work on infrastructural 
development activities on both these proj-

Orders for generating units 
placed, excavation for power 
house, tail race channel and 
penstock in progress. 

Work on infrastructural facilities 
has been initiated. 

-do-

~o-

Letter of intent for supply of 
plant & equipment has been 
issued to BHEL." 

Order for main plant and equip-
ment is under finalisation. 

-do-

-do-

-do-

Infrastructural work in Progress. 

-do-

Orders placed on BHEL. Work 
on foundation in progress. 

Orders for main plant placed on 
BHEL. 

ects have already commenced. As you 
know, this infrastructural development is 
quite a wide term and with a certain amount 
of vagueness also. 
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.I would like to specifically know the 
exact work that has been done on these 
projects so far. What is the amount spent 
and whether any time-schedule was drawn 
in respect of these two projects? i would also 
like to know whether that time schedule has 
been followed S('l far. If not, the reasons 
thereof and the steps being taken by the 
Government to overcome and to put them on 
schedulo. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAJ): 
The Seventh Five Ye3r Plan powpr genera-
tion target is 22,245 MW. There IS shortage 
of power in Orissa. For meetmg tre reQUire-
ment Government of ,nd'd IS gClng to builrj 
up Talcher Super Thermal Power Stat!on 
and also Ib Valley Thermal station. NTPC 
has decided to get thiS pr:'Iect completed 
within tlmG-schecule. Ib Vallay tl1errna: sta-
tion is to bo constructed as a turn-key project 
by BHEL. That will aiso be completed wn~i:1 
time-scheouie. Tbe moment we get t~ese 
two projects completed tre pc Ner prob:em 
of Orissa shall be m-at to some extent. There 
will even then b~ shortage of power. For 
meetmg that reqUlrf'ment we aie trying to get 
power from the Eastern zope 3nd tile tra 1S-

rPission line is undel CI.:mstr~L~,on West 
Bengal G::>vernment an,j J(issa Govern 
ment a·e constructing Renga" Kolarhat in-

ter-State transmission hne. Aft('( tnt. (:otn-

pletion ot this line the power problem to a 
great exte:1t will be solvs(l. 

SHRI SHIBA~l A_V PANIGRAH:: The 
question was something else and the an-
swer IS quite dlftbrent. The Minist(\, '1as not 
tou~hed my question. V'Jlth your permis~.!on 
may I put my first question again l The words 
'time~sch~dL'le' uttered by me have been 
uttered by him also several times but the 
conte.d is differe ... t I wanted !o know wha.l 
were these 'infra-strL''::tural actiVities' USed In ... 
pa:t (c) of the reply is quite vague. 'want to 
know specifical!y tha work so far done on 

these two projects, the amount that hasheen 
spent and whether it is in consonance or 
according to the time-schedule. H not, the 
reasons thereof and steps being take'n by 
Goverr.ment to overcome that. 

SHRI KALPNATH RAt: NTPC Talcher 
project has been cleared by eEl. and PIB. 
We have decided to get this project com-
pleted within time-schedule. 

SHRI SRISALLAV PANIGRAHI: Wh~t 
i5 the time-schedule? 

SHRI KALPNATH RAI: Two units of 
500 MW edch. that IS 1000 MV': power g911-

eraticn is the obJ~ctlve For that we hClve got 
tJ-le clearance by Forest Deprt. arlO CEA has 
also cleClfed and we shC\1I have thiS ~hermal 
power plant w!thln the time !h.3t has been 
decidpd by the NTPC. I may tell the House 
that a"y project which has been taken up by 
NTPC In this oountry has bee1 completed 
within tlme:schedule. (Into"uptions) 

SOME HON. MEMBERS' Do not make 
geileral rernarks. 

MR. SPEAKER: Order. The questior· 's 
only of !ime factor. It yC'u ha\'& th!s informa-
L •. >n now you can tell him or }'OU can teil hlr:1 
later all. 

SHRI VASANT SATHE: As far 2.S Tal-
cher is c:>nce~ned, it IS an Eighth Plan proj-
act. \Ve have zlready star.ad taking ad-
Jance a.c,:ion. As a part of the advance 
action, forest clear .... nee has ')een nbl&ined 
In .. t::bruary 1988. r.EA clearance ~nd PIS 
clearance have already bean done. 1 hiS IS 

a project which will involve Rs 1 ,480 erores. 

!t is an Eiqhth Plan t--voject Th~rcbrq, 

within the Sevent.1 f'lan - this IS a 1 1 r:. 
Y'lars - we intend to c;penc.: Rs. ?73 cror~s ;n 
this pAriod sc that ad"ance actIOn is rem-
plote and this ~roject is ~rr.pleted in tile 
Eigh1h Plan .. 
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As far as Ib VaUey is ooncemed. it is a 
State project. It is being done in collabora-
tion with BHEL. BHE).. is also taking coHabo-
ration of some international organisatio.ns. 
This is also a project which will be taken up 
In the Eighth Plan. The first phase will be 
completed in 1990 to 1995. The second 
phase will be completed in 1993-94. 

So, these are the future projects.' Ad-
vance actions are being taken on both these 
projects. 

SHRt SRlBALLAV PANIGRAHI: These 
two projects - The Talcher Super Thermal 
Power Plant and the Ib Valley Thermal 
Power Plant - shail be the dream of the 
Government of Orissa as well as the people 
or Orissa. There is an acute sh.:"tage of 
pewer in Orissa and also in tne CCiuntry as a 

. whole. Therefore, the Prime Minister is 
laying a lot of emphasis on poVier genera-
tion. But·thg r alcher Super T;'ermal Power 
Plant has be.3n lingering on c;ince the Sixth 
Five Year Plan. The Ministei now says that 
.t is an lighth Five Year Plan ProJect. 

I i~ould like 10 know whether it is a fact 
t"at, in view of th~ emphas;s laid on new 
powu pr'ljects to tide over the power cr ,SIS in 
the rountry -- Jj3r!icularly i,l Orissa, ~here 
there i..: f near famine condition in re5pect of 
power -- it shot;1C be expedited. 

Secondly, whether the amount aln .. ... ay 
allotted to the NT?C for spending in t:,e 
financial year is al!-;o 110~ being spent be-
c~use of certa:n riderl restnc.tion? Some 
cI~arance is yut to ~ g;-Ien!o tl,o I~TPC by 
the PiB, etc .. 2nd the ~v9r:lment .:>f Indld. 
W:li that be clezred immedIately? 

.... As r~aros the tb Ti"ermal POW~f .. lant, 
wheth&r the Mini~tep knows that th 3 capc~ity 

is now beiny reduceo to h If. Earlier.;a was 
four units of 21(' MW each. ~ut r.ow i1 has 
bEten reduced to hdlf - ~ x 210 - baeausA 
of financial constraints BHcl co.J1d not 

arrange foreign collaboration, finance, etc. 

In view of the overall situation in the 
power sector, , would like to know whether 
action will be taken by the Governmeot of 
India for speedy implementation of the origi-
nal programme of having four units of 210 
MW each in the Eighth Plan:' For that, you 
have to start action vigorously right now. 

SHRI KALPNATH RAI: As the hon. 
Member has asked, I have told him that the 
objective of the Seventh Five Year Plan was 
22.245 MW power generation. Our target 
was 22,245 MW. Atterthe completion of the 
Seventh Five Year Plan, we are going to 
achieve the target of 22,402 MVV. (/nterrup-
tions) 

MR. SPEAKER: Order, Order. 
, 

SHRI t<ALPNA TH RAI: I have told that 
as we have te- achieve our target of the 
Seventh Fi~e Yea.- Plan. The T alcher project 
IS to be ccmmissioned in the E,ghth Five 
Year Plan. (Interruptions) We have entered 
. ) ~n agreement with the World Bank. The 
; ~rld Bank has cleared this project of about 
R~ 1,400 erore.;; and has entered into an 
agrElement. The Forest Department has 
gIven the clearance. The CEA has given the 
cl&aranc~. 

Irffras~ructura: development activities 
ar~ going 0:-1. Therefore, we shall get thiS 
J;>rojAet completed withm the Llme-s~hedule 
a:1d power~' .ali b& provlcled to the people of 
CriSS 'd. 

SHRt VI"SAr!T SATHE: May I S3Y ~ha! 

the arowunt 3S f",r as thi-;, y~ar is concerned 
is already earmark"lj, as far as T C'lcher 
advan~ Retion is con~rn.ad? Of course, as 
far c::, Ib Valley is concerr.ed, we cannot do 
anytivnp as it is a State projtfCt. As far as 
:3lchAr it concerned, th~re \\ia be:-,o snort-
age. Only tn Fe-bru&ry, W6 have Qot the 
forest and environment clearance and 811 
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neceSsary advance action steps and expen-
diture will be fully met. 

DR. KRUPA~INDHU BHOI: The 
people of Orissa are aggrieved by the an-
swers given by the bureaucrats, which ate 
very small. Now, hon. Minister, Shri Vasant 
Sathe has explained the detailed position 
about the po)Ner generation and the pro-
posed installed capacity for the Seventh 
Five Year Plan. The hon. Minister of State I 

has categodcally answered that 22000 MW 
of installed capacity has been proposed in 
the Seventh Five YEAR Plan. Can the 
Minister answer categorically as to what is\ 
t~e share of Orissa's installed capacity? In 
1986, the High Power Committee has ear-
marked six places for the location of super 
power plants like Singrauli, Farakka, Naveti, 
Ramgurldam, Korba, etc. and out of the six 
places, work has already commenced in five 
places. More than 3000 to 4000 MW in-
stalled capacity had been commIssioned. I 
want to know frQm the hon. Ml 'ster, panicu-
larly from Shri Sathe whether he will prepone 
the installation of Talcher Super Thermal 
Power Station and more than Rs -'70 trores 
should be earmarked in these two year:; for 
this plant diverting money from other 
sources because Orissa has been ne-
gler.ted in this respect. Not a sing1e Mega-
watt of installed capacity from the centre.1 
sector has been given within the Seventh 
Five Year Plan out of the 22000 installed 
capacity. What is the quantity of powpr 
share to be installed in the Sevt:)nth Five 
Year Plan? 

About lb Therma! Power Station, 'the 
.. han. Minister is quite aware of the coal fielc:l 

in Ib which is the biggest in ASIa, 72 km. in 
length and 32 km. in breadtt:, basin-shaped 
and hav,ng more thap. two billion of thermal 
grade coal, having less silica al.,d ash con-
tent is avaiiable for the country. Th9 cost of 
power generation will be c~eaper per mega-
watt, i.e., Rs.1.S crores which can be re-
duced to Rs. 1.2 c.ores in the present design 

parameters. Will the hon. Minister instrud 
the BHEL to start the work for the project? 
The hon. Minister Shri Panigrahi at that time 
suggested that BHEL should come forward 
with international assistance or ~w the 
State Government to get intemat;"nal assis-
tance and complete the project within 2-3 
years for the drought-affected and poverty-
striken people of Orissa. 

SHRI >; ,dANT SATHE: It is not co,.rect 
to say that no addition was planned in the 
Seventh Five Year Plan in Orissa. A capac-
ity addition of 483.5 MW is targetPd in Orissa 
during the Seventh Pia,. Period of which 260 
MW so far has been commissioned. The 
details of the power ge"'~nation capacity to 
be installed in the Seventh Five Year Plan 
can be given. I can send it to him. We are 
conscious of the fact that not only Orissa but 
the whole countrf needs more power. 
Orissa has a great potential hecause ot coal 
and the policy is now to set up thermal power 
units near the pitheads. That is Why, we 
hava identifIed Talcher and IB Vallay wh~:e 
coal is being produced for setting up of 
Super Thermal Power Stations. T alcher v.'ill 
be set up by NTPC ano I have replied that 
what action have been t~!c.en. After all, we 
cannot prepone a project of RS.1400 erol e..:i 
overnight. :t i3 not possible. ?reliminary 
steps to ad 'lance action t"tave been taKen 
and I can assu(e t~e han. ,Mcmuer that 
RS.273 crores will be spent as ad/ance 
action in the r9ma:niTl{, period ~f thE Se~er.th 
Five Year Plar'l. This i~ thE. best thing that ""e 
can do. 

3HRI BASUOF.B ACHARlA: Sir, even it 
we achieve a target of 2ZaOO megawatts e)f 
power production. stil: there 'Aoutd be a gap 
in tha demand dnd supply. fJuring the 8th 
Ptan, there will be a deficit of 1000 mega-
watts in West Bengal itself In order to 
improve the rosrtion and mCtlt this deficit, 
thE' Gcwermnent of Wast Bengal :>sot a pro-
posal for the establishment of a thermal 
pow€r station at Bakresh\.iar. Tni:; project 
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has been peoding for the last two yb ..... s. 
would like to know from the han. Minister, 
whether the clearance has been given to the 
Government of West Bengal for the con-
strudion of this thermal power station. 

SHRI VASANT SATHE: I need a sepa-
rate notice for this question. it does not arise 
out of the main question. 

SHRi K.S. RAD: Power is a key inp:Jt for 
the development "f our economy, from the 
industrial and agricultural (lOli1t of view. The 
Prime Mirlister h~s laid a great emphasIs on 
the question of power generation. While it is 
so at the Centre, I:') Andhra Pradesh. may be 
because of the lack of Visioll, or may be 
because it does not seCJre votes unmed,-
ately, the Aildhra Piadesh State has been 
suffering for want of power and 80 per cent 
power cut was there till the other day. Here, 
Lhe hon. Minister has said that they have 
clear ad 3 x 33 megawatt capacity Ccmbin~d 
Cycle Qas based station; the gas is found II'J 

abundance in Andhra Pradesh. tt has been 
stated that the letter of inte-nt for supply at 
plant and equipment has been issued to 
BHE:L. This we have beell hearing for the 
last six months. I want to know whether the 
han. Ministar will ensure that the wort com-
mence& irllmediately or whether the Govern-
me:1t Qf Indic will take it on its OWf'I. 

SHRI VASANT SA 7HE: Honestly,' 
have riot understood the quest "I. We have 
not th\)ught of any gas ~ased projects in 
P 1dt:ra Pradesh 

SHRt K.S. HAD: I is w,.itten h,-·re. Item 
5: Cof"lh~ned cycle gas based station at 
Na. sapu; Raz'l!e. 

MA. SPEAr<ER: See t;iM in his cham-
b~r. 

SHRI K.S. !7lAO' Wr.y? The entire 
House should know the answer and under-
stdnd the J'...::>siooll. 

SHRI VASANT SATHE: This is by the 
State Government. They have aiready 
placed the order on BHEl. What do you 
want me to do? I have stated already. What 
can I add to that? .... (/nterruptions). 

Denotlficatlon of Industrial Units in 
West Bengal 

*90. SHRI AMAR ROYPRADHAN: Will 
.# 
the Minister of INDUSTRY be pleased to 
state: 

\a) the numBS of industrial units denoti-
fied and tpose likely to be denotifibd 111 West 
89n981; and 

(b) the reason~ for this denotlfication? 

THE MINISTER OF STATE iN THE 
DEPARTMENT OF INDUSTR- ~ '_ DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M.ARUNA(';NALAM): (a) and 
(b). A statement is given below. 

STATEMENT 

(a) Thefollowmg ind~strial untts in West 
8eng:1I have been denOlrfiad:-

1. MIs. Indian Rubber Manufactur-
ers ltd., Calcutta. 

2. MIs. Containers & Closures Ltd., 
Calcutta. 

3. MIs. Carter Pooler & Company 
(P) Ltd., Calcutta. 

4. Mis. Motor & Machinery Manu· 
facturers Ltd., Calcutta. 

5. Mis. Sri Durga Cotton Spg. & 
Wvg. Mills Ltd., Calcutta. 

6. MIs. Rohini Mills Ltd., Belgharia. 

The Government of India have also 




